(Under Regulation 6 of the Insolvency and Bankropiey Bomd of India (Insolve

FORM A

PUIEIC ANNOUNCEMENT

'ersons) Regalations, 2016)

FORTHEATTENTION OF THE CREDITORS OF PSS LOGISTICS P

IELEVANT PARTICULARR

ney Resolution Process for Corporate

IIVATE LIMITED

AERER TOOISTCS PRIVATL
1 Name ol corpotate deblon ; ";v'll |J|-l) | Lol ll. ’ I_-_— |
2 Pate of incorportion of corporate delito 20/0171991 .
) Authority aoder whi e corporate debior s incorporated / eplstered Repistrar of Companies, Chennil
1 Corporate Fdentity Noo /1 fiitead 1 iabiliy fdentification No ul vorporate LGTORO TN ID T TCO201 86
debton . N
] Address of the repistered olfice and principil office GEany ) of corporate | 125 15 Loglstics Private Limited
debton A, 11 1 oor, Wavoo Mansion,
Rajajl Salal,
Chennal, Tamilnndu- 600 001 .
0 Insolvency commencement date i respect ol corporate debion Order Date 101,11.2021
Order Recelved @ 02,11,2021
! Estimated date of closure ol inselvency resolution process |)|_||5._,mzz e
8 Name and registration number of the fnsolveney professionnl acting as Solomon Rajosh Jeyasingh -
interin resolution professional IBBIIPA-002/IP-N00802/2019-
20201126509 .
Y Address and c-mail of the interim resolution professional, us registered | NO.2 Balaraman Strect
with the Board Guduvancherl, Kancheepuram
District
Chennai - 603202
lp.solomonra]oshj@gmall.com
10 Address and e=mail 1o be used Tor correspondence with the interim NO.2 Balaraman Strect
resolution professional Guduvancherl, Kancheepuram
District, Chennal - 603202
clrp.psts@gmail.com
I L astdate for submission ol claims 1 16.01.2021
12 Classes ol creditors, 1t any, under clause () of sub-section (0A) ol | N.A
section 21, aseertained by the interin resolution professional N
13. Names of Insolveney  Professionals identified o act as Authorised | 1.
Representative of creditors inaelass (Three names Tor ench elass) 2.
3.
14 () Relevant Forms and Web link:

_{b) Details of authorized representatives are available at;

htps://www.ibbi.pov.in/home/downloads

Notice is hereby given that the National Company Luaw Tribunal has ordered the commencement of a carporate insolvency
resolution process of the PST.S LOGISTICS PRIVATE LIMITED on 01,11,2021,

Ihe creditors of P.S.T.S LOGISTICS PRIVATE LIMITED, ure hereby called upon to submit their claims with proof on
or before 16.11,2021 to the interim resolution professional at the address mentioned against entry No. 10.

I'he financial creditors shall submit their claims with proof by electronie means only, All other creditors may submit the
claims with proof in person, by post or by cleetronic means,

A Tinancial ereditor belonging o a class, as listed against the entry No. 12, shall indicate its choice ol authorised representative
from among the three insolveney professionals listed against entry No.13 to act as authorised representative of the class
[specily class]in Form CA.

Submission of [alse or misteading proofs ol claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Date and Place

SR N

Solomon Rajesh Jeyasingh
IBBIIPA-002/1P-N00802/2019-2020/12509

03.11.2021 Chennai



